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Declaration or Assets and Liabilities

l. Baidvamath Prasacd

service and  presently  working Assis

spouse and dependants® ;

Details of movable assets

belonging 10

son/daughter/wife of ... Lot

-
YD‘“ | '!T-!!‘z!-'l“'!!-! BasEREEEERS

e Rattilal Yaday

given herein below the details of the assets (immovable, movable, bank balance, ete.) or myself. m

2> (Assets in joint name indicating the extent of joint ownership will also have to be given)
51 | Description self Spouse name (s) | Dependant-1 | Dependant-2 | Dependant-3
No. Sarita Devi Bhaskar |
' . ! | a- | humar
(i) JCaah | i |
| s =3 M- Rs. -2 (e - Ml Ml il
s St | — — 4
(i) Ill's:rmbi[s in
| I_i.nn_lv..x',. Financial| o .25 o P G |
. | Institutions  And|  ason 15 by, | "": 'H:”': 4"; g
Non-Banking 2021 I e Nil Nil Nil
- : & [ SKL.B iz | s
. Financial e '“::;gu;' Mhan | RRE Bk |
Companies | | |
pETRiS : | |
(iii} | Bonds, | ! '
| Debentures  and| ’ | !
| shares in| Nil Wil wil wil il
Companies : :
{ 1
(iv) 'E:llhffr . financial| Premum of |
nstitutions, NS5, Nil [s. 7208 annual in |
Postal  Savines.| LA from 2015, Ml Ml il i-
LIC Policies, etc | . |
- |
| {v) | Moter Vehicles| |
(details of make. P o :
o Hamc) LXK § 1 ¥
!ﬂl'.‘.} BROT V608 Ml il il il
L { =14 |
| {vi) [Jewellery (give okl 20 gm { Appac ) of |
(vi) | Jewellery (g Goki 20 gm ( Ay i
details of weight| Gold 10 gmiapprasiorgs | Fee1 00000 Appeo) Nil Nil il i
= 303, DKM~ ( Appwos ) Silver 3000 g | Apgros ) o] |
and value) g el R - 300000 | Apyprans b g1l
{vii}) | Other assels, 5
such as values of] il Wil Nil il I il i

claims / interests

Note: Value of Bonds / Shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.

%

Drependant

here

employee.

means  a

jrerson

substantially

[ sidyanath prsgal-

dependent

on

the

mcome

the



I3 Details of lmmovable asseis

[Note: Properties in joint ownership indicating the extent of Joint ownership will

also have to be indicated]

SL | Description
No. |

Self

Dependant- |
Bhaskar
haumar

Spouse name (s}
Sarita Devi

Dependant-2 | Dependant-3 |

.-igriculiuml'i,mld
= Location (5)

- Survey number(s)

- Extent (Total
measurenent )

= Current market value

(i)

Nl

Ml

Non-Agricultural Land
- Location (5)

= Survey number(s)

- Extent {Total
measurement)

- Current market value

(i}

il

Mil il

Mil il

Buildings (Commercial |
and residential)

- Location (s)

- Survey number(s)
- Extent (Tonal

| measurement )

= Current market value

(iii)

Nil Ml

Ml Ml

Houses " Apartiments,
€l
- Location (5)

(iv)

= Extent { Total
measurement)
- Current markel value

- Survey number(s) |

Nil

Nil Mil

Ml

Other (such as
interest in property)

(v)

Share in Ancestral
Property as per
HLF . (Till dkane
shane is not
defincd)

il Ml

il

(2)

I give herein below the details of my liabilities

institutions and government dues:-
[Note : Please give separate details for each item]

over dues

to public financial

Sl. | Description Name & adiress of Bank / Amount vntstanding as
Mo. Financial lustitutionsis) / on 502.2021
L Department (s)
ta)  |(i} Loans from Banks
SHEVIDHAN MANDAL Rs 2746480
{iih Loans from financial institutions
Wil il
(iii) Government Dues: 1I
{a) dues to depaniments dealing with Nil Nil
government accommaodation
by dues to departments dealing with '
supply of water wil Ml .
|
(¢} dues to departments dealing with '
supply of electricity Nil Nl




() dues 1o depanmems dealing with |

telephones Mil Nil |
| i€} dues 1o depaniments dealing with | e Y 1
governiments transport (including | il Nil I
: ! : = i
|[ aircrallt and helicopters ) : |
e e e - -
| (1) Other dues, if any |
| ! Bl Ml J
— —
{IbY | di)  Income Tax including surcharge |
r | [Also indicate the assessment vear |
| upto which Income Tax Return filed Assesstnent Yeur 2000-2) il
| Ly Y L ey }
| Give also Permanent Accoun PAN No.- BMRPP7663Q) I
Number (PAN)] I

(i) Wealth Tax [Alse indicate the
H AL ar upto e = :
dsse nr:nt;ﬁrum which wealth il Nil [
Tax return filed.)

i (iii) Sales Tax [ Only in case of i R & il
| proprietary business| ] al il '
| F: Propeny Tax g i' = = i

C  Personal Detail
GPF/CPF/PRAN No. I= PTS/BLA- 978
Gender - M (M/F)
Date of Birth - 1jlojo (8 |1 b 6 |2 | (DD/IMM/YYYY)
Class/Group - 1] {A/B/C)
Cadre ) Bihar legislative Assemblv Secretarial . Assistant
(Full Name e.g. B.AS. - Bihar Administrative Service,
B.5.5.:- Bihar Secretariat Service etc.)
Home District - MADHUBANI . BIHAR
I hereby declare that the above details are true to the best of my knowledge and beliel.
Signature: %dﬁ%ﬁwegﬂ
Name of Employee: Baidyanath  Prasad
Place: Patna Designation:  Assistant ,
Date: 15/02/2021 Department:  Bihar Legislative Assembly, Patna
Note: Please sign cach page of the declaration. Asset declarstion form must be Ad size

white paper with computer typed (single side) in preseribed Tormat.



